
IN THE CENTRAL ADMINISTRATIVE TRIAUNAL 
AHMEDABAD BENCH 

O,A. No.,'471/93 
T.A. No. 

DATE OF DECISION epterber 21, 1993. 

3hri i.V.P.irrar 	 Petitioner 

1r,E. B.Cogid 	 Advocate for the Petitioner(s) 

Versus 

Union of India & othrs 
	

Respondent 

1lr.B.R.F.yada 	 Advocate for the Respondent(s) 

CORAM: 

The Hon'ble Mr. R.C.Ehatt 
	 : Judicial Member 

The Hon'ble Mr. I4.poi;ii -kar 	 : dinistrative I4embcr. 

Whether Reporters of local papers may be allowed to see the Judgement ? L- 

To be referred to the Reporter or not ? - 

Whether their Lordships wish to see the fair copy of the Judgement ? '' 

Whether it needs to be circulated to other Benches of the Tribunal? 
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Pitamber valabhai Parmar, 
Aged aboia.t 40 yrs.I-IindU, 
Occ: Service, 
Working as Mason under 
Inspector of Works(C), 
Banasthali Miwal :304 021 
DistI TQNAK : (RAJASTHAM) 	 . ..APPL ICANT 

Advocate 	: Mr,B.B.Gogia 

VEISUS 

Union of India, 
owning & Representing 
Western Railway, 
through:General Manager, 
Western Railway, 
Churchgat, 
Bombay-400 020 

2,, Dy.Chiaf Engineer(Const.), 
Western Railway, 
JA IPUR-: (JAS THAN) 

Divisional Railway Manager, 
Western Railway, 
Kothi Co.pound, 
RAJKOr : 360 Oqj 

....RESPO1TD...JFIS 

Advocate 	: Mr.3...Kyada 

A 10 RD E R 

O.A. 471/93 

Date: 2 1/9/1993 

Per : Honsble Shri R..Bhatt, 

Judicial Member 

£1r.Gogia is present for the 

applicant and Ar.Kyada waives notice and appears for 

the respondents. 

This mattr is admitted. It can 

be disposed of finally at this stage by giving directions 

to the respondents. The reliefs sought by the applicant 
-L 

in this application as under :- 
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(a) Respondents may please be directed 

to absorb the applicant as Mason in 

Engineering Department on the geogra-

phical jurisdiction on Rajkot division 

and /or may be considered for transfer 

on his own request to Rajkot division 

as on alternative. 

Any other better relief/s as deemed just 

and proper in the circumstances of the 

case may also be granted as an alter-

native. 

Const of this petition be awarded to 

the applicant from the respondents. 

Learned advocate Mr.Gogia for the applicant 

suhiiitted that similar case was filed by one Baldev Samji 

in this Tribunal being O.A./505/89 and it was disposed 

of on merits on 14/7/1992 by this Bench by giving oppor-

tunity to the applicant to file representation before 

the competent authorit7bresPorldents about his claim for 

absertion and the said respondents were directed to 

consider it and to dispose it of according to law.He 

sunitted that this application can also be disposed of 

accordingly. Learned advocate Mr.Kyada submits tht the 

respondents ha-no objectioru#i if the applicant files 

represenation about his claim the same will be considered 

and disposed of by the competent respondents according 

to law. Therefore,wa admit and disposet of this appli-

cation finally as under. 

ORDER 

The applicant may ,within four wecks 

from the date of receipt of this order,prefer detailed 

representation to the third respondent,Divisional Railway 

Manager,Western Railway,Rajkot, stating about his claim 
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for absorition on open line (Raj)t Division) in 

accordance withf the seniority list and if such 

representation is received by respondent no.3,the 

respondent no.3. is directed to consider it and to 

dispose it of according to the rules applicable to 

the applicant within 4 months from the receipt of such 

representation and to intimate the result of the 

representation to the applicant. Application is 

disposed of. No order as to costs. 

4 
M.R.KOLHTKA1R) 	- 

	
( R.C.BHTT ) 

Admirlistra tive Member 
	 Judicial Member 

Date: 21/9/1993 
	

Date: 2 1/9/1993 

SSH 

a 



CIL 	LIlTPJT IVE TRI3UTAL 

ED.-BD YC1 

AIiDBD. 

pplicat ion No. 	 of 199 

Transrer :.ppiication No. 	 Old writ Pet. No 

C E R T I F I C \ T E 

Certified that no further action is required to be tnken 
and the case is ift for consignment to the Record Room (Decided). 

Dated 
 

Counteigned 

11~11  Sjo Officer,Officer 	Sign. of' 	ing ssista. 
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